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post offices are having these facilities
where the required conditions are
tulfilled.

Surr NIRANJAN SINGH: May I
know how many savings banks have
been opened or are going to be open-
ed in the different States?

Dr. P. SUBBARAYAN: So far,
there were 22,394 post offices on the
lat of April, 1957 out of which savings
bank powers had been given to 4,242,
On the 31si December, 1959, the post
offices increased to 25,055 out of which
5,389 post offices had savings banks.

The percentage of increase is from
189 to 22-1.
IncLusION OF CHAMARAJANAGAR-

SATYAMANGAL RAILWAY LINE IN THE
THRD Frve Yrar Pran

"*67. Smrtr M. S. GURUPADA
SWAMY: Will the Minister of Rair-
WwAYS be pleased to state:

(a) whether it is a fact that the
Government of Mysore have request-
ed the Ministry of Railways to include
the Chamarajanagar-Satyamangal
railway line in the Third Five Year
Plan; and

(b) if so, what is the decision of the
Ministry in this regard?

Tue DEPUTY MINISTER or RAIL-
WAYS  (Surt S. V. RAMASWAMY):
(a) No, Sir.

(b) Does not arise.

Serr M, S. GURUPADA SWAMY:
Iz it not a fact that the Mysore State
Assembly has passed a resolution and
sent it to the Government of India
that this line should be included in
the Second Plan itself, and is it not
also a fact that the former Minister,
Shri Lal Bahadur Shastri, gave an as-
surance that it would be taken up in
the Second Plan period?

SHrRr S. V. RAMASWAMY: This
proposal wag recommended by the
Governments of Madras and Mysore
for inclusion in the Second Plan. It
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was included in the Second Five Year
Plan but neither State Government
has included this proposal in their
recommendations for new lines during
the Third Five Year Plan,

to Questions

Sarr M, S, GURUPADA SWAMY:
May I know whether there was no
resolution passed by the Mysore State
Assembly in this regard for its inclu-
sion in the Second Plan and if it is

not possible, at least in the Third
Plan?
SHrr S. V. RAMASWAMY: I am

not aware of the resolution having
been passed. The question is about
the recommendation by the State Gov-
ernment. The State Government has
not recommended it for the Third
Five Year Plan,

Mr. CHAIRMAN: The State Gov-
ernment recommended its inclusion in
the Second Plan but

SHrr S. V. RAMASWAMY: But not
in the Third Plan.

Mr. CHAIRMAN: That is right. But
the recommendations were not accept-
ed in the Second Plan. In the Third
Five Year Plan they omitted to re-
commend these projects.

Surt K. SANTHANAM: May I know
whether the construction of this line
was decided upon by the Government
in 1951-52?

Mr, CHAIRMAN: What he says
is—*“Not in the Third Five Year
Plan.” In 1951-52, you did do it. In
1951-52 he was also in the Ministry.
So he knows it.

Surr JAGJIVAN RAM.: Perhaps
he found it difficult to provide it and
therefore he did not include it in the
Second Five Year Plan.

Surr B. P. BASAPPA SHETTY:
Is the hon, Member aware of the fact
that there is keen disappointment
prevailing among the people of the
South that not even one furlong of
line was laid after the advent of free-
dom? May I have the Deputy Rail-
way Minister’s reply? How  many
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